Central Adminisrative Tribunal
Principal Bench, Mew Delhi

O Mo 15132008
Mon®ble Shri Shanker Raju, Mamber(01)
Wednesday, this thes EZth day of June, Z00%

Chander Bhak

s/ 0 Late Shri dNirdhan

Ao House Mo.332, Canp MNo. 5
Hangloi

Delhi ~ 110 057. . : «ww Applicant

(By odvocate: Sh. Shakeel Ahmed)

The Commandant:

Central Ordnance Depot (CO0)
Shakur Rasti

Delhl - 110 056.

The Secratary

Ministry of Oefence

Gowvernmant of India

South Block

Maew Delhil - 110 001. ’ v w s Raspondents

Q. RDER (Orall

By Shanker Raju, mM(JI):

Heard the learned counsel for applicant.

Z. Applicant seeks compassicnate appointment.
Father of the applicant., who had been serving in  the
Central Ordnance Depot, died in harnsss on 10.11.199%,

Thareafter, applicant made a request for accord of

compassionate appointment. Desplite several
represaentations and reminders, ons of such

representation  is  at annexure-4, the cass of the

applicant has not been considered by the respondents
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In  this wiew of the matter, ends of

justice would be met, If the respondents are directed

to  consider the aforesaid representation of the
gpplicant for compassiocnate appointment and also  to

Traat the present 08 as supplemsntary .mplewmnf ation
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and T pagé a detailed and speaking order within two
months from the date of receipt of a copy of  this

arder. Ordered accordingly. Ho costs.

4. Let a copy of this order along with & oopy
af the O be sent to the respondents.
< Ko
(Shanker Ralu)
Member (J)
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